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PUNJAB VIDHAN SABHA SECRETARIAT
(LEGISLATION BRANCH)

No. 27-LA-2019/19921

From
Surinder Pal,
Secretary.
To
The Assistant Controller,
Printing Press, Punjab,
Sahibzada Ajit Singh Nagar.
Dated Chandigarh, the 29" October, 2021
Subject: Notification regarding disqualification of Sardar Baldev Singh
Kalyan, MLA.
Sir,

| am directed to send herewith the matter mentioned above as

subject for publication in the Extraordinary Issue of the Punjab Government

Gazette bearing today’s date.

Yours faithfully,

SUPERINTENDENT,
for SECRETARY.
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PUNJAB VIDHAN SABHA SECRETARIAT

NOTIFICATION
THE 29" OCTOBER, 2021

No.27-LA-2019/_ S § - The following decision dated
the 26" October, 2021 of the Speaker, Punjab Vidhan Sabha (Punjab
Legislative Assembly) given under paragraph 6(1) of the Tenth
Schedule to the Constitution of India is hereby notified and published:-

Before the Hon'ble Speaker, Punjab Legislative Assembly
CHANDIGARH
Date of Decision 26" OCTOBER, 2021

Disqualification petition dated 29.04.2019

S. Simranjit Singh, # 93/2, Adarsh Nagar, Jalandhar:
............ Petitioner
Vs
S. Baldev Singh Kalyan, M.L.A., # 277, Near Bali Da Aara, Guru Teg
Bahadur Nagar, Faridkot.
............ Respondent

&
Disqualification petition dated 15.07.2019

S. Dharamijit Singh Ramayana, District President Aam Aadmi Party,
VPO Ramayana, Tehsil Jaito, District Faridkot;

............ Petitioner
Vs
S. Baldev Singh Kalyan, M.L.A., # 277, Near Bali Da Aara, Guru Teg
Bahadur Nagar, Faridkot.

............ Respondent

&
Disqualification petition dated 15.07.2019

Shri Tarsem Chand and 17 others from Jaito Assembly Constituency.

............ Petitioners
Vs
S. Baldev Singh Kalyan, M.L.A., # 277, Near Bali Da Aara, Guru Teg
Bahadur Nagar, Faridkot.

............ Respondent

i) (Disqualification petitions under Tenth Schedule to the Constitution of
ndia
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